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qEF TREEH i ST A

T2 faeelt, 7 wead, 2025

FT.3M. 653(37).— Fral T THTL A, TPT THT A9, 1956 (1956 F1 48) (e =o/ zae
TET I ATATAIT Fl AT ) A T 3F T ITIRT (1) F Fefiq AT A T 9IT q0FN F 92F
TREgd ST TSTHRT JoATd il ATSE=AT HEAT .. 4453 @ 11/10/2024, ST ST & TS0,
AT, 90 |, @0 3, IT@E (i) H THIAT &f T2 off, FRT I T 57 & T el § THE F
HIS[ET aTeaTe 1 B ofewr F fFdft. 0 & frdt. 8.5 9% F wrgi Tror|nt  f[wior (et Fe7 / 9 o
T A, Q) AL, T 3T TATAT 6 (70 IH ATEGAAT | UG TLAT | A G G FT A5
T o ST AT AT T ¥ o ;

ST ITH ATALAAT T FTL Ih ATTHAT %0l GTT 3F =l ITLTT (3) o e A "18.10.2024 "
T "R Sred " SIY "L ISATAT " FAT § THTIAT 0T 73T 47 ;

T e arfereRrdy v freft srie & A ardrg w7 gu g,

T FqeAH ITTAFTET 7 36 SATATHIH T 97T 39 AT STLTT (1) F ATEL H, Fea 1T TERE FT AT
R T e;

954 G1/2025 @)
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qd: T, Feal T LRI, TAT TR 6T Ih TS ITH g7 I 9T (< I ATA =TT hiT 91T 39
& ITETT (1) BT T& AhAT FT TART FId g0, Tg =0T Fdl & 6 3% dqg=1 § AfAfee gfa #1
A Th ST o o0 7S T ST =R ;

ST T, Fea 1T GLHIY, ITH ATAAIH 0l 1T 3 AT ITLTIT (2) F AL | T =TT FAT g o6
TH ATEAAT o TSI § THRH I, I AT § [AAeg GH T Beea t § I g arcdfds &9
o Fear e | [Afga g1 sttt

LA
ST T TS & TR oA # THYR T wiSET a9 & B Afaw & ot 0 d frft. s5aw F g
IoieT ¥ AT AT FLAAT G AT /=T R fFrawm

TS T ATH: STL TSLT S &7 918 TR
wHE || g g T Sk TRA || I wEA || sy Raag ARt Faw
we SHT T (FraTH)
1 2 3 4 5 6
AT T ATH: TA (A
e T ATH: ALY
1 322 BEL F 0.112|[Frwrer Tre /et T,

HI/TeheT FATE T, ot
AT /T AgHRI

322
T T TTH: AR
2 559 GEL F 0.027|[Fex/aTg 7T, FaT
/A /TAT
BRI R E I EATR IR R TR KT
g/ AT AT/,

ATe/Fee], ATEA/Free],
FAA /T, AT Tll/Fed,

o o .
St AT/ LdTLH, e

ATA/TATH, ST
TETE/TTH, T g /ey,
GIEERIRIEERS T LMY
A, HIET THIT
Aal/gH g, St o7
AY/erfRE, Fuer /el
T, /et T,
yefavg/eTet T, St ofer
TAY/EATAT T, ST ITA/ATAT
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HILT =T TSI AT

3

TREEd S/TSHE §ATAT
AT LRSI TISTHT,

e T /AT, F5e/HaTIH,
STEE /HATIH, FHedTH/HaTH,
TThT/ AT

559

3 657 IGEil

0.021

F0 STer/ga, TR
e, smrTe fee/fAee i,
I fHe/fRwmd g,
Frd=/ e foig, gae
g, /A fig, a=ho
e/ ga T, At
FrerT/AHe g, St
EqAdT/GAT TH, GEF T agd

/TSR HATAT /AT TEHT
T TSEE, ey
fEre/geme fie, T
ezt fEe

657

T T ATH: G AT

4 107 IGEil

TR FT

0.095

T TSI @1/ AriaT T 9T,
107

T AT ATH: AT

5 244 ISl

0.0075

THLT AT AT/T2H AgHE | AT
TefY e STEt, T A/
HEHE, AT AT AT/TEH AZHE
o {TAT T O STET, STHIA
TE/AAT T, AT E/3AAT 2T,
QITETE HAAT/TEH gHa, AT
THTH/TEH AT, T
AATZH AEHR

244

T T AT ASAaqR (i)

6 431 GEL

0.088

TATH TETH/A[ATT AT, AT
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TEHTATATH e, [ATH
AT TATATH AT, T
ERESERIET

431

7 446/1 GEL F 0.018|[za7T® gHa/Ae g, TFEE
FEA/AT g, T2 fHe/eresar
¥z, wew o fie,
orTfed SETEATT T, STadt 3uT
/TS TR, ST e
STET/ATISI TetT, |LaTst
TAA/ZRAT gAT

446/1

Total 0.3685

[T, /. 11015/2/2021/PIU-MBD/3D]
97 94, Feerw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 7th February, 2025

S.0. 653(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.O. 4453 Dated:11/10/2024 , published in the Gazette of India, Extraordinary, Part Il, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intension to acquire the land specified in
the Schedule annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and
operation of 4 laning of existing bypass of Rampur in the stretch of land from Km. 0 to Km. 8.5 in the district of
RAMPUR in the state of UTTAR PRADESH

And whereas the substance of the said notification has been published in “Hindustan Times” and “_Amar
Ujala” both dated 18.10.2024 under sub-section (3) of section 3A of the said Act;

And whereas no objection has been received from any person, by the Competent Authority;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the 4 laning of existing
bypass of Rampur in the stretch of land from Km. 0 to Km. 8.5 in the district of RAMPUR in the state of
UTTAR PRADESH.

State: UTTAR PRADESH

District: RAMPUR

Sl.
No.

Survey/Plot
Number

Type of
Land

Nature of
Land

Area
(in
Hectares)

Name of Land Owner/Interested Person

1

2

5

Taluk: Rampur (Sadar)

Village: Mansurpur

1

322

Private

Agriculture

0.112

Komal Rastogi/Asit Rastogi, Meenu/Mukesh
Kumar, Smt. Rahna B/Raees Ahmed.
322

Village: Aghapur

2

559

Private

Agriculture

0.027

Natthu/Babu Ram, Mewa Ram/Mohan/Khayali
Ram/Bhagirath/Triloki/Bhagirath/Ramesh
Chandra/Bhagirath/Murari Lal/Kesari, Babu/Kallu,
Lakhan/Kallu, Valveer/Kallu, Smt. Munni/Kallu,
Jeevan Lal/Ratiram, Gadajn lal/Ratiram, Janaki
Prasad/Ratiram, Veer Singh/Ramswaroop,
Somvati Public School/Agapur Management,
Mohan Kumar/Puran Singh, Anandi/Dharam
Singh, Mrs. Shyama Devi/Dharam singh, Kamal
Singh/Khayali Ram, Vimal/Khayali Ram,
Arvindra/Khayali Ram, Smt. Sheela Devi/Khayali
Ram, Akash Pal/Noni Ram, Smt. Bhuri/Noni Ram,
Ministry of Rural, Road Transport and Highways
Government of India/National Highways,
Mahipal/Mevaram, Bablu/Mevaram,
Jaswant/Mevaram, Kalyan/Mevaram,
Rakesh/Mevaram.

559

657

Private

Agriculture

0.021

Ms Anjali/Khubiram, Kuwar/Himmat Singh,
Jagmohan Singh/Nirmal Singh, Thanedar
Singh/Himmat Singh, Bhissain/Himmat Singh,
Manmohan Singh,/Nirmal Singh, Manish
Yadav/Khubiram, Smt. Kamla/Nirmal Singh, Smt.
Rupwati/Khubi Ram, Ministry of Rural, Road
Transport and Highways/Government of India
National Highways, Sipattar Singh/Hulasi Singh,
Sukhveer Singh/Hulasi Singh.

657

Village: Durgnagal

jo}]

4

107

Private

Agriculture/Non
Agriculture

0.095

Sameer Raza Khan / Sabir Raza Khan.
107

Village: Faizullah Nagar

5

244

Private

Agriculture

0.0075

Igra na wa/Raees Ahmed son of real mother
Shamim Jahan, Iram B./Raees Ahmed, Gulnaz na
wa/Raees Ahmed son of real mother Shamim

Jahan, Jameel Ah/Ali Hasan, Mo Ah/Ali Hasan,
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Shadab Ali/Raees Ahmed, Mrs. Shamim/Raees
Ahmed, Sartaj Ali/Raees Ahmed.
244

Village: Ajitpur (CT)

6 [|431 Private Agriculture 0.088||Ghulam Rabbani/Ghulam Sabir, Ghulam
Rehmani/Ghulam Sabir, Ghulam Subhani/Ghulam
Sabir, Gyan Singh/Durjan Lal.

431

7 ||446/1 Private Agriculture 0.018|Israr Hussain,/Manzoor Hussain, Ghaffar
Hussain/Manjoor Hussain, Buta Singh/Shahzada
Singh/Wazirnagar, Mahendra Singh/Ramphal
Singh, Shanti Prasad/Gopiram, Mrs. Usha
Devi/Raju Singh, Mrs. Shadab Jahan/Nazim Ali,
Sartaj Hussain/Igbal Hussain.

446/1

Total 0.3685

[F. No. 11015/2/2021/P1U-MBD/3D]
ABHAY JAIN, Director
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